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सड़क पररवहन और रािमागग मतं्रालय 

अजधसचूना 

नई दिल्ली, 27 फरवरी, 2026 

 का.आ. 1049(अ).— केन्द्रीय सरकार, राष्ट्रीय राजमार्ग अधिधियम १९५६ (१९५६ का ४८) (धजसे इसमें इसके 

पश्चात् उक्त अधिधियम कहा र्या ह)ै की िारा ३क की उप-िारा (१) द्वारा प्रदत्त शधक्तयों का प्रयोर् करते हुए, यह समािाि 

हो जाि ेके पश्चात ्कक महाराष्ट्र राज्य के ठाण ेधजल ेमें राष्ट्रीय राजमार्ग सखं्या ६१ के कक.मी. ३७/८५० स ेकक.मी.५७/९०० 

तक के भखूडं का धिमागण (चौडाकरि े,पवे्ड शोल्डर सधहत दो/चार लिे का बिाि े,आकद ), अिुरक्षण, प्रबन्द्िि और प्रचालि 

के लोक प्रयोजि के धलए वह भूधम अपेधक्षत ह ैधजसका संधक्षप्त वणगि िीचे अिुसूची में कदया र्या ह,ै ऐसी भूधम का अजगि करि े

के अपि ेआशय की घोषणा करती ह ै।  

 कोई भी व्यधक्त, जो भूधम में धहतबद्ध ह,ै उक्त अधिधियम की िारा ३र् की उपिारा (१) के अिीि पूवोक्त प्रयोजि 

के धलए ऐसी भूधम के उपयोर् पर राजपत्र में इस अधिसूचिा के प्रकाशि की तारीख से इक्कीस कदि के भीतर अपिी आपधत्त 

प्रकट कर सकेर्ा । 

 ऐसी प्रत्येक आक्षपे सक्षम प्राधिकारी, तथा उपधवभार्ीय अधिकारी कल्याण को धलधखत रूप में ककया जायर्ा और 

उसमें उसके आिार अधिकधथत ककए जाएंर्े और सक्षम प्राधिकारी, आपधत्तकताग को व्यधक्तर्त रूप में या ककसी धवधि व्यवसायी 

स.ं   1005] नई दिल्ली, िुक्रवार, फरवरी 27, 2026/फाल् गनु 8, 1947  
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द्वारा सुि ेजाि ेका अवसर दरे्ा और ऐसी आक्षपेो की सुिवाई के पश्चात ्तथा ऐसी और जााँच करि ेके पश्चात,् यकद कोई हो, 

धजसे सक्षम प्राधिकारी आवश्यक समझे, आदेश द्वारा या तो आपधत्तयों को अिुज्ञात कर सकेर्ा या अििजु्ञात कर सकेर्ा । 

 उक्त अधिधियम की िारा ३र् की उप-िारा (२) के अिीि सक्षम प्राधिकारी द्वारा ककया र्या कोई भी आदेश अंधतम 

होर्ा । 

 इस अधिसूचिा के अंतर्गत आि ेवाली भूधम के रेखांक और अन्द्य ब्यौरे सक्षम प्राधिकारी के उक्त कायागलय में उपलब्ि 

हैं और उिका धहतबद्ध व्यधक्तयों द्वारा धिरीक्षण ककया जा सकता ह ै। 

अिसुचूी 

महाराष्ट्र राज्य के ठाण ेधजल ेमे राष्ट्रीय राजमार्ग संख्या ६१ के कक.मी. ३७/८५० से कक.मी. ५७/९०० के धलए अजगि की 

जािे वाली संरचिा रधहत अथवा संरचिा सधहत भूधम का संधक्षप्त धववरण. 

राज्य का िाम: महाराष्ट्र                     धजल ेका िाम: ठाण े 

क्रधमक 

सखं्या 

सवके्षण सखं्या भूधम का प्रकार भूधम की प्रकृधत भूधम का क्षते्रफल 

(स्थािीय इकाई) 

भूधम का क्षते्रफल 

(हके्टेयर) 

1 2 3 4 5 6 

तालकु का िाम: मरुबाड  

र्ावं का िाम: धशवल े

1 170 धिजी कृषी   0.0034 (हके्टेयर ) 0.0034 

2 172 धिजी कृषी   0.1029 (हके्टेयर ) 0.1029 

3 174 धिजी कृषी   0.0748 (हके्टेयर ) 0.0748 

4 176 धिजी कृषी   0.0062 (हके्टेयर ) 0.0062 

5 177 धिजी कृषी   0.0173 (हके्टेयर ) 0.0173 

6 178 धिजी कृषी   0.0106 (हके्टेयर ) 0.0106 

7 370 धिजी कृषी   0.0075 (हके्टेयर ) 0.0075 

8 371 धिजी कृषी   0.0254 (हके्टेयर ) 0.0254 

9 39 धिजी कृषी   0.0094 (हके्टेयर ) 0.0094 

10 40 सरकारी ग्रामपंचायत   0.0144 (हके्टेयर ) 0.0144 

11 41 धिजी कृषी   0.0047 (हके्टेयर ) 0.0047 

12 491 धिजी कृषी   0.0518 (हके्टेयर ) 0.0518 

13 493 धिजी कृषी   0.0238 (हके्टेयर ) 0.0238 

14 495 धिजी कृषी   0.0051 (हके्टेयर ) 0.0051 

15 497 धिजी कृषी   0.01 (हके्टेयर ) 0.01 

16 507 धिजी कृषी   0.0487 (हके्टेयर ) 0.0487 
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17 508 धिजी कृषी   0.0137 (हके्टेयर ) 0.0137 

18 624 धिजी कृषी   0.01 (हके्टेयर ) 0.01 

19 65 धिजी कृषी   0.0161 (हके्टेयर ) 0.0161 

20 69 धिजी कृषी   0.003 (हके्टेयर ) 0.003 

21 71 धिजी कृषी   0.0207 (हके्टेयर ) 0.0207 

र्ावं का िाम: ििई 

22 248 धिजी कृषी   0.091 (हके्टेयर ) 0.091 

23 249 धिजी कृषी   0.0537 (हके्टेयर ) 0.0537 

24 250 धिजी कृषी   0.006 (हके्टेयर ) 0.006 

25 267 धिजी कृषी   0.0058 (हके्टेयर ) 0.0058 

26 295 Pai धिजी कृषी   0.0454 (हके्टेयर ) 0.0454 

27 301 Pai धिजी कृषी   0.0142 (हके्टेयर ) 0.0142 

28 312 धिजी कृषी   0.001 (हके्टेयर ) 0.001 

29 316 धिजी कृषी   0.0047 (हके्टेयर ) 0.0047 

30 320 धिजी कृषी   0.0184 (हके्टेयर ) 0.0184 

31 363 धिजी कृषी   0.0735 (हके्टेयर ) 0.0735 

32 552 धिजी कृषी   0.0047 (हके्टेयर ) 0.0047 

33 554 धिजी कृषी   0.0048 (हके्टेयर ) 0.0048 

34 555 Pai धिजी कृषी   0.0068 (हके्टेयर ) 0.0068 

35 557 धिजी कृषी   0.0057 (हके्टेयर ) 0.0057 

36 558 धिजी कृषी   0.0019 (हके्टेयर ) 0.0019 

37 616 धिजी कृषी   0.0234 (हके्टेयर ) 0.0234 

38 617 धिजी कृषी   0.0771 (हके्टेयर ) 0.0771 

39 618 धिजी कृषी   0.0651 (हके्टेयर ) 0.0651 

40 619 धिजी कृषी   0.007 (हके्टेयर ) 0.007 

41 620 धिजी कृषी   0.0034 (हके्टेयर ) 0.0034 

र्ावं का िाम: सजाई 

42 114 धिजी कृषी   0.0098 (हके्टेयर ) 0.0098 

43 118 धिजी कृषी   0.007 (हके्टेयर ) 0.007 

44 129 धिजी कृषी   0.0215 (हके्टेयर ) 0.0215 
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45 130 धिजी कृषी   0.001 (हके्टेयर ) 0.001 

र्ावं का िाम: खाटेघर 

46 177 धिजी कृषी   0.0099 (हके्टेयर ) 0.0099 

47 178 धिजी कृषी   0.0152 (हके्टेयर ) 0.0152 

48 179 धिजी कृषी   0.0089 (हके्टेयर ) 0.0089 

49 180 धिजी कृषी   0.0072 (हके्टेयर ) 0.0072 

50 225 धिजी कृषी   0.0132 (हके्टेयर ) 0.0132 

र्ावं का िाम: सरळर्ावं  

51 2 Pai धिजी कृषी   0.001 (हके्टेयर ) 0.001 

52 45/1 धिजी कृषी   0.0344 (हके्टेयर ) 0.0344 

र्ावं का िाम: आबंळेे खदुग 

53 10/8 धिजी कृषी   0.001 (हके्टेयर ) 0.001 

54 23/1 धिजी कृषी   0.0096 (हके्टेयर ) 0.0096 

55 23/12 धिजी कृषी   0.0015 (हके्टेयर ) 0.0015 

56 33/1 Pai धिजी कृषी   0.013 (हके्टेयर ) 0.013 

57 33/6 धिजी कृषी   0.0002 (हके्टेयर ) 0.0002 

58 38 धिजी कृषी   0.0105 (हके्टेयर ) 0.0105 

59 39 धिजी कृषी   0.0126 (हके्टेयर ) 0.0126 

60 40/1 धिजी कृषी   0.0048 (हके्टेयर ) 0.0048 

61 41 धिजी कृषी   0.0095 (हके्टेयर ) 0.0095 

62 42 धिजी कृषी   0.0609 (हके्टेयर ) 0.0609 

63 43/7 धिजी कृषी   0.002 (हके्टेयर ) 0.002 

र्ावं का िाम: साजर्ाव 

64 184 धिजी कृषी   0.0108 (हके्टेयर ) 0.0108 

65 185/1 धिजी कृषी   0.0181 (हके्टेयर ) 0.0181 

66 185/2 धिजी कृषी   0.0591 (हके्टेयर ) 0.0591 

67 187/2/1 धिजी कृषी   0.0541 (हके्टेयर ) 0.0541 

68 187/3 Pai धिजी कृषी   0.073 (हके्टेयर ) 0.073 

69 189 धिजी कृषी   0.0018 (हके्टेयर ) 0.0018 

70 190/1 धिजी कृषी   0.0043 (हके्टेयर ) 0.0043 
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71 51/2 Pai धिजी कृषी   0.0051 (हके्टेयर ) 0.0051 

72 58 Pai धिजी कृषी   0.0077 (हके्टेयर ) 0.0077 

73 59 धिजी कृषी   0.001 (हके्टेयर ) 0.001 

र्ावं का िाम: इंडे 

74 343 धिजी कृषी   0.001 (हके्टेयर ) 0.001 

75 442 धिजी कृषी   0.001 (हके्टेयर ) 0.001 

76 443 धिजी कृषी   0.0067 (हके्टेयर ) 0.0067 

77 461 धिजी कृषी   0.0006 (हके्टेयर ) 0.0006 

78 475 धिजी कृषी   0.0356 (हके्टेयर ) 0.0356 

79 481 धिजी कृषी   0.0069 (हके्टेयर ) 0.0069 

80 482 धिजी कृषी   0.0095 (हके्टेयर ) 0.0095 

81 483 धिजी कृषी   0.0215 (हके्टेयर ) 0.0215 

82 484 धिजी कृषी   0.0614 (हके्टेयर ) 0.0614 

83 485 धिजी कृषी   0.001 (हके्टेयर ) 0.001 

84 486 धिजी कृषी   0.1413 (हके्टेयर ) 0.1413 

85 488 धिजी कृषी   0.0285 (हके्टेयर ) 0.0285 

86 624 धिजी कृषी   0.0594 (हके्टेयर ) 0.0594 

र्ावं का िाम: मोहप े

87 234 धिजी कृषी   0.0061 (हके्टेयर ) 0.0061 

88 235 धिजी कृषी   0.0037 (हके्टेयर ) 0.0037 

89 237 धिजी कृषी   0.0189 (हके्टेयर ) 0.0189 

90 238 धिजी कृषी   0.0575 (हके्टेयर ) 0.0575 

91 297 Pai धिजी कृषी   0.0431 (हके्टेयर ) 0.0431 

92 298 धिजी कृषी   0.005 (हके्टेयर ) 0.005 

93 300 धिजी कृषी   0.0079 (हके्टेयर ) 0.0079 

94 302 धिजी कृषी   0.0016 (हके्टेयर ) 0.0016 

95 305 धिजी कृषी   0.0513 (हके्टेयर ) 0.0513 

96 306 धिजी कृषी   0.0087 (हके्टेयर ) 0.0087 

97 307 धिजी कृषी   0.0018 (हके्टेयर ) 0.0018 

98 308 धिजी कृषी   0.0109 (हके्टेयर ) 0.0109 
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99 309 धिजी कृषी   0.0454 (हके्टेयर ) 0.0454 

र्ावं का िाम: डारं्रुळे 

100 385 धिजी कृषी   0.001 (हके्टेयर ) 0.001 

र्ावं का िाम:  बळेर्ाव 

101 1323 धिजी कृषी   0.0369 (हके्टेयर ) 0.0369 

102 496 धिजी कृषी   0.0052 (हके्टेयर ) 0.0052 

103 497 धिजी कृषी   0.0021 (हके्टेयर ) 0.0021 

104 498 धिजी कृषी   0.0007 (हके्टेयर ) 0.0007 

105 505 धिजी कृषी   0.0128 (हके्टेयर ) 0.0128 

106 506 धिजी कृषी   0.0178 (हके्टेयर ) 0.0178 

107 507 धिजी कृषी   0.0057 (हके्टेयर ) 0.0057 

108 508 धिजी कृषी   0.04 (हके्टेयर ) 0.04 

109 687 धिजी कृषी   0.0223 (हके्टेयर ) 0.0223 

110 690 धिजी कृषी   0.0103 (हके्टेयर ) 0.0103 

111 691 धिजी कृषी   0.0128 (हके्टेयर ) 0.0128 

112 692 धिजी कृषी   0.0294 (हके्टेयर ) 0.0294 

113 694 धिजी कृषी   0.0122 (हके्टेयर ) 0.0122 

114 695 धिजी कृषी   0.0037 (हके्टेयर ) 0.0037 

115 733 धिजी कृषी   0.0118 (हके्टेयर ) 0.0118 

116 735 धिजी कृषी   0.0232 (हके्टेयर ) 0.0232 

117 749 धिजी कृषी   0.0324 (हके्टेयर ) 0.0324 

118 750 धिजी कृषी   0.0078 (हके्टेयर ) 0.0078 

119 759 धिजी कृषी   0.027 (हके्टेयर ) 0.027 

120 769 धिजी कृषी   0.0589 (हके्टेयर ) 0.0589 

121 770 धिजी कृषी   0.0526 (हके्टेयर ) 0.0526 

122 771 धिजी कृषी   0.0106 (हके्टेयर ) 0.0106 

123 772 धिजी कृषी   0.0266 (हके्टेयर ) 0.0266 

124 8 धिजी कृषी   0.034 (हके्टेयर ) 0.034 

र्ावं का िाम: िवेलपाडा 

125 180 धिजी कृषी   0.0024 (हके्टेयर ) 0.0024 
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126 181 धिजी कृषी   0.0269 (हके्टेयर ) 0.0269 

127 184/1 धिजी कृषी   0.0016 (हके्टेयर ) 0.0016 

128 184/2 धिजी कृषी   0.1426 (हके्टेयर ) 0.1426 

129 189 धिजी कृषी   0.0363 (हके्टेयर ) 0.0363 

130 190 धिजी कृषी   0.0522 (हके्टेयर ) 0.0522 

131 194/1 धिजी कृषी   0.0139 (हके्टेयर ) 0.0139 

132 195 धिजी कृषी   0.0203 (हके्टेयर ) 0.0203 

133 196 धिजी कृषी   0.0215 (हके्टेयर ) 0.0215 

134 197 धिजी कृषी   0.0008 (हके्टेयर ) 0.0008 

135 198 धिजी कृषी   0.0178 (हके्टेयर ) 0.0178 

136 199 धिजी कृषी   0.0076 (हके्टेयर ) 0.0076 

र्ावं का िाम: खटुल बारं्लो 

137 385 सरकारी अकृधष   0.0906 (हके्टेयर ) 0.0906 

138 386 सरकारी अकृधष   0.091 (हके्टेयर ) 0.091 

139 387 सरकारी अकृधष   0.0265 (हके्टेयर ) 0.0265 

140 393 धिजी कृषी   0.0324 (हके्टेयर ) 0.0324 

141 394 धिजी कृषी   0.0025 (हके्टेयर ) 0.0025 

142 64/1 धिजी कृषी   0.005 (हके्टेयर ) 0.005 

143 64/2 धिजी कृषी   0.001 (हके्टेयर ) 0.001 

र्ावं का िाम: उंबरोली 

144 10 धिजी कृषी   0.0057 (हके्टेयर ) 0.0057 

145 147 सरकारी पडीत   0.001 (हके्टेयर ) 0.001 

146 158 धिजी कृषी   0.0034 (हके्टेयर ) 0.0034 

147 160 धिजी कृषी   0.01 (हके्टेयर ) 0.01 

148 164 धिजी कृषी   0.0311 (हके्टेयर ) 0.0311 

149 166 धिजी कृषी   0.0486 (हके्टेयर ) 0.0486 

150 167 धिजी कृषी   0.0302 (हके्टेयर ) 0.0302 

151 168 धिजी कृषी   0.0071 (हके्टेयर ) 0.0071 

152 169 धिजी कृषी   0.005 (हके्टेयर ) 0.005 

153 205 धिजी कृषी   0.013 (हके्टेयर ) 0.013 
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154 208 धिजी कृषी   0.009 (हके्टेयर ) 0.009 

155 209 धिजी कृषी   0.0125 (हके्टेयर ) 0.0125 

156 21 धिजी कृषी   0.0128 (हके्टेयर ) 0.0128 

157 210 धिजी कृषी   0.0105 (हके्टेयर ) 0.0105 

158 214 धिजी कृषी   0.0019 (हके्टेयर ) 0.0019 

159 216 धिजी कृषी   0.004 (हके्टेयर ) 0.004 

160 24 धिजी कृषी   0.0126 (हके्टेयर ) 0.0126 

161 80/1 Pai धिजी कृषी   0.001 (हके्टेयर ) 0.001 

162 82 धिजी कृषी   0.001 (हके्टेयर ) 0.001 

163 83 धिजी कृषी   0.0176 (हके्टेयर ) 0.0176 

164 84 धिजी कृषी   0.0144 (हके्टेयर ) 0.0144 

165 85 धिजी कृषी   0.0219 (हके्टेयर ) 0.0219 

166 89 धिजी कृषी   0.0089 (हके्टेयर ) 0.0089 

167 90 धिजी कृषी   0.0101 (हके्टेयर ) 0.0101 

168 93 धिजी कृषी   0.0057 (हके्टेयर ) 0.0057 

169 95 धिजी कृषी   0.0022 (हके्टेयर ) 0.0022 

170 96 धिजी कृषी   0.0165 (हके्टेयर ) 0.0165 

Total  3.5275 

 

 [फा. सं . RO/NH-12014/56/2024-MAH/ZONE-IV/3A] 

िेख अमीनखान, जनििेक  

 

 

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 

NOTIFICATION  

New Delhi, the 27th February, 2026 

 S.O. 1049(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways 

Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the 

public purpose, the land, the brief description of which is given in the Schedule below, is required for Building 

(widening/Two lane with paved shoulder/four laning, etc) maintenance, management and operation of National 

Highway No. 61 in the stretch of land from Km 37/850 to Km 57/900 in the district of Thane in the state of Maharashtra 

 Any person interested in the said land may, within twenty-one days from the date of publication of this 

notification in the Official Gazette, raise objections to the use of such land for the aforesaid purpose under sub-section(1) 

of section 3C of the said Act. 

 Every such objection shall be made to the Competent Authority, namely, Sub Divisonal Officer Kalyan, in 

writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being 
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heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further 

enquiry, if any, as the Competent Authority thinks necessary, by order, either Allow or disallow the objections. 

 Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final. 

 The land plans and other details of the land to be covered under their notification are available and can be 

inspected by the interested person at the aforesaid office of the Competent Authority. 

SCHEDULE 

Brief description of the land to be acquired, with or without structure falling National Highway No. 61 within the 

stretch of the land from Km 37/850 to Km 57/900 in the district of Thane in the state of Maharashtra. 

State: MAHARASHTRA District: THANE  

Sl. No. Survey/Plot 

Number 

Type of Land Nature of Land Area  

(in Local Unit) 

Area  

(in Hectares) 

1 2 3 4 5 6 

Taluk: Murbad  

Village: Shivale 

1 170 Private Agriculture   0.0034 (Hectare ) 0.0034 

2 172 Private Agriculture   0.1029 (Hectare ) 0.1029 

3 174 Private Agriculture   0.0748 (Hectare ) 0.0748 

4 176 Private Agriculture   0.0062 (Hectare ) 0.0062 

5 177 Private Agriculture   0.0173 (Hectare ) 0.0173 

6 178 Private Agriculture   0.0106 (Hectare ) 0.0106 

7 370 Private Agriculture   0.0075 (Hectare ) 0.0075 

8 371 Private Agriculture   0.0254 (Hectare ) 0.0254 

9 39 Private Agriculture   0.0094 (Hectare ) 0.0094 

10 40 Government Grampanchayat   0.0144 (Hectare ) 0.0144 

11 41 Private Agriculture   0.0047 (Hectare ) 0.0047 

12 491 Private Agriculture   0.0518 (Hectare ) 0.0518 

13 493 Private Agriculture   0.0238 (Hectare ) 0.0238 

14 495 Private Agriculture   0.0051 (Hectare ) 0.0051 

15 497 Private Agriculture   0.01 (Hectare ) 0.01 

16 507 Private Agriculture   0.0487 (Hectare ) 0.0487 

17 508 Private Agriculture   0.0137 (Hectare ) 0.0137 

18 624 Private Agriculture   0.01 (Hectare ) 0.01 

19 65 Private Agriculture   0.0161 (Hectare ) 0.0161 

20 69 Private Agriculture   0.003 (Hectare ) 0.003 

21 71 Private Agriculture   0.0207 (Hectare ) 0.0207 

Village: Nadhai 

22 248 Private Agriculture   0.091 (Hectare ) 0.091 

23 249 Private Agriculture   0.0537 (Hectare ) 0.0537 

24 250 Private Agriculture   0.006 (Hectare ) 0.006 

25 267 Private Agriculture   0.0058 (Hectare ) 0.0058 

26 295 Pai Private Agriculture   0.0454 (Hectare ) 0.0454 

27 301 Pai Private Agriculture   0.0142 (Hectare ) 0.0142 

28 312 Private Agriculture   0.001 (Hectare ) 0.001 

29 316 Private Agriculture   0.0047 (Hectare ) 0.0047 

30 320 Private Agriculture   0.0184 (Hectare ) 0.0184 
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31 363 Private Agriculture   0.0735 (Hectare ) 0.0735 

32 552 Private Agriculture   0.0047 (Hectare ) 0.0047 

33 554 Private Agriculture   0.0048 (Hectare ) 0.0048 

34 555 Pai Private Agriculture   0.0068 (Hectare ) 0.0068 

35 557 Private Agriculture   0.0057 (Hectare ) 0.0057 

36 558 Private Agriculture   0.0019 (Hectare ) 0.0019 

37 616 Private Agriculture   0.0234 (Hectare ) 0.0234 

38 617 Private Agriculture   0.0771 (Hectare ) 0.0771 

39 618 Private Agriculture   0.0651 (Hectare ) 0.0651 

40 619 Private Agriculture   0.007 (Hectare ) 0.007 

41 620 Private Agriculture   0.0034 (Hectare ) 0.0034 

Village: Sajai 

42 114 Private Agriculture   0.0098 (Hectare ) 0.0098 

43 118 Private Agriculture   0.007 (Hectare ) 0.007 

44 129 Private Agriculture   0.0215 (Hectare ) 0.0215 

45 130 Private Agriculture   0.001 (Hectare ) 0.001 

Village: Khateghar 

46 177 Private Agriculture   0.0099 (Hectare ) 0.0099 

47 178 Private Agriculture   0.0152 (Hectare ) 0.0152 

48 179 Private Agriculture   0.0089 (Hectare ) 0.0089 

49 180 Private Agriculture   0.0072 (Hectare ) 0.0072 

50 225 Private Agriculture   0.0132 (Hectare ) 0.0132 

Village: Saralgaon 

51 2 Pai Private Agriculture   0.001 (Hectare ) 0.001 

52 45/1 Private Agriculture   0.0344 (Hectare ) 0.0344 

Village: Ambele Khurd 

53 10/8 Private Agriculture   0.001 (Hectare ) 0.001 

54 23/1 Private Agriculture   0.0096 (Hectare ) 0.0096 

55 23/12 Private Agriculture   0.0015 (Hectare ) 0.0015 

56 33/1 Pai Private Agriculture   0.013 (Hectare ) 0.013 

57 33/6 Private Agriculture   0.0002 (Hectare ) 0.0002 

58 38 Private Agriculture   0.0105 (Hectare ) 0.0105 

59 39 Private Agriculture   0.0126 (Hectare ) 0.0126 

60 40/1 Private Agriculture   0.0048 (Hectare ) 0.0048 

61 41 Private Agriculture   0.0095 (Hectare ) 0.0095 

62 42 Private Agriculture   0.0609 (Hectare ) 0.0609 

63 43/7 Private Agriculture   0.002 (Hectare ) 0.002 

Village: Sajgaon 

64 184 Private Agriculture   0.0108 (Hectare ) 0.0108 

65 185/1 Private Agriculture   0.0181 (Hectare ) 0.0181 

66 185/2 Private Agriculture   0.0591 (Hectare ) 0.0591 

67 187/2/1 Private Agriculture   0.0541 (Hectare ) 0.0541 

68 187/3 Pai Private Agriculture   0.073 (Hectare ) 0.073 

69 189 Private Agriculture   0.0018 (Hectare ) 0.0018 

70 190/1 Private Agriculture   0.0043 (Hectare ) 0.0043 
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71 51/2 Pai Private Agriculture   0.0051 (Hectare ) 0.0051 

72 58 Pai Private Agriculture   0.0077 (Hectare ) 0.0077 

73 59 Private Agriculture   0.001 (Hectare ) 0.001 

Village: Inde 

74 343 Private Agriculture   0.001 (Hectare ) 0.001 

75 442 Private Agriculture   0.001 (Hectare ) 0.001 

76 443 Private Agriculture   0.0067 (Hectare ) 0.0067 

77 461 Private Agriculture   0.0006 (Hectare ) 0.0006 

78 475 Private Agriculture   0.0356 (Hectare ) 0.0356 

79 481 Private Agriculture   0.0069 (Hectare ) 0.0069 

80 482 Private Agriculture   0.0095 (Hectare ) 0.0095 

81 483 Private Agriculture   0.0215 (Hectare ) 0.0215 

82 484 Private Agriculture   0.0614 (Hectare ) 0.0614 

83 485 Private Agriculture   0.001 (Hectare ) 0.001 

84 486 Private Agriculture   0.1413 (Hectare ) 0.1413 

85 488 Private Agriculture   0.0285 (Hectare ) 0.0285 

86 624 Private Agriculture   0.0594 (Hectare ) 0.0594 

Village: Mohape 

87 234 Private Agriculture   0.0061 (Hectare ) 0.0061 

88 235 Private Agriculture   0.0037 (Hectare ) 0.0037 

89 237 Private Agriculture   0.0189 (Hectare ) 0.0189 

90 238 Private Agriculture   0.0575 (Hectare ) 0.0575 

91 297 Pai Private Agriculture   0.0431 (Hectare ) 0.0431 

92 298 Private Agriculture   0.005 (Hectare ) 0.005 

93 300 Private Agriculture   0.0079 (Hectare ) 0.0079 

94 302 Private Agriculture   0.0016 (Hectare ) 0.0016 

95 305 Private Agriculture   0.0513 (Hectare ) 0.0513 

96 306 Private Agriculture   0.0087 (Hectare ) 0.0087 

97 307 Private Agriculture   0.0018 (Hectare ) 0.0018 

98 308 Private Agriculture   0.0109 (Hectare ) 0.0109 

99 309 Private Agriculture   0.0454 (Hectare ) 0.0454 

Village: Dangurale 

100 385 Private Agriculture   0.001 (Hectare ) 0.001 

Village: Balegaon 

101 1323 Private Agriculture   0.0369 (Hectare ) 0.0369 

102 496 Private Agriculture   0.0052 (Hectare ) 0.0052 

103 497 Private Agriculture   0.0021 (Hectare ) 0.0021 

104 498 Private Agriculture   0.0007 (Hectare ) 0.0007 

105 505 Private Agriculture   0.0128 (Hectare ) 0.0128 

106 506 Private Agriculture   0.0178 (Hectare ) 0.0178 

107 507 Private Agriculture   0.0057 (Hectare ) 0.0057 

108 508 Private Agriculture   0.04 (Hectare ) 0.04 

109 687 Private Agriculture   0.0223 (Hectare ) 0.0223 

110 690 Private Agriculture   0.0103 (Hectare ) 0.0103 

111 691 Private Agriculture   0.0128 (Hectare ) 0.0128 
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112 692 Private Agriculture   0.0294 (Hectare ) 0.0294 

113 694 Private Agriculture   0.0122 (Hectare ) 0.0122 

114 695 Private Agriculture   0.0037 (Hectare ) 0.0037 

115 733 Private Agriculture   0.0118 (Hectare ) 0.0118 

116 735 Private Agriculture   0.0232 (Hectare ) 0.0232 

117 749 Private Agriculture   0.0324 (Hectare ) 0.0324 

118 750 Private Agriculture   0.0078 (Hectare ) 0.0078 

119 759 Private Agriculture   0.027 (Hectare ) 0.027 

120 769 Private Agriculture   0.0589 (Hectare ) 0.0589 

121 770 Private Agriculture   0.0526 (Hectare ) 0.0526 

122 771 Private Agriculture   0.0106 (Hectare ) 0.0106 

123 772 Private Agriculture   0.0266 (Hectare ) 0.0266 

124 8 Private Agriculture   0.034 (Hectare ) 0.034 

Village: Newalpada 

125 180 Private Agriculture   0.0024 (Hectare ) 0.0024 

126 181 Private Agriculture   0.0269 (Hectare ) 0.0269 

127 184/1 Private Agriculture   0.0016 (Hectare ) 0.0016 

128 184/2 Private Agriculture   0.1426 (Hectare ) 0.1426 

129 189 Private Agriculture   0.0363 (Hectare ) 0.0363 

130 190 Private Agriculture   0.0522 (Hectare ) 0.0522 

131 194/1 Private Agriculture   0.0139 (Hectare ) 0.0139 

132 195 Private Agriculture   0.0203 (Hectare ) 0.0203 

133 196 Private Agriculture   0.0215 (Hectare ) 0.0215 

134 197 Private Agriculture   0.0008 (Hectare ) 0.0008 

135 198 Private Agriculture   0.0178 (Hectare ) 0.0178 

136 199 Private Agriculture   0.0076 (Hectare ) 0.0076 

Village: Khutal Banglow 

137 385 Government 
Non-

Agriculture   
0.0906 (Hectare ) 0.0906 

138 386 Government 
Non-

Agriculture   
0.091 (Hectare ) 0.091 

139 387 Government 
Non-

Agriculture   
0.0265 (Hectare ) 0.0265 

140 393 Private Agriculture   0.0324 (Hectare ) 0.0324 

141 394 Private Agriculture   0.0025 (Hectare ) 0.0025 

142 64/1 Private Agriculture   0.005 (Hectare ) 0.005 

143 64/2 Private Agriculture   0.001 (Hectare ) 0.001 

Village: Umbroli 

144 10 Private Agriculture   0.0057 (Hectare ) 0.0057 

145 147 Government Padit   0.001 (Hectare ) 0.001 

146 158 Private Agriculture   0.0034 (Hectare ) 0.0034 

147 160 Private Agriculture   0.01 (Hectare ) 0.01 

148 164 Private Agriculture   0.0311 (Hectare ) 0.0311 

149 166 Private Agriculture   0.0486 (Hectare ) 0.0486 

150 167 Private Agriculture   0.0302 (Hectare ) 0.0302 
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151 168 Private Agriculture   0.0071 (Hectare ) 0.0071 

152 169 Private Agriculture   0.005 (Hectare ) 0.005 

153 205 Private Agriculture   0.013 (Hectare ) 0.013 

154 208 Private Agriculture   0.009 (Hectare ) 0.009 

155 209 Private Agriculture   0.0125 (Hectare ) 0.0125 

156 21 Private Agriculture   0.0128 (Hectare ) 0.0128 

157 210 Private Agriculture   0.0105 (Hectare ) 0.0105 

158 214 Private Agriculture   0.0019 (Hectare ) 0.0019 

159 216 Private Agriculture   0.004 (Hectare ) 0.004 

160 24 Private Agriculture   0.0126 (Hectare ) 0.0126 

161 80/1 Pai Private Agriculture   0.001 (Hectare ) 0.001 

162 82 Private Agriculture   0.001 (Hectare ) 0.001 

163 83 Private Agriculture   0.0176 (Hectare ) 0.0176 

164 84 Private Agriculture   0.0144 (Hectare ) 0.0144 

165 85 Private Agriculture   0.0219 (Hectare ) 0.0219 

166 89 Private Agriculture   0.0089 (Hectare ) 0.0089 

167 90 Private Agriculture   0.0101 (Hectare ) 0.0101 

168 93 Private Agriculture   0.0057 (Hectare ) 0.0057 

169 95 Private Agriculture   0.0022 (Hectare ) 0.0022 

170 96 Private Agriculture   0.0165 (Hectare ) 0.0165 

Total 3.5275 

 

 [F. No. RO/NH-12014/56/2024-MAH/ZONE-IV/3A] 

SHAIKH AMINKHAN, Director 
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